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Thett and Sale of Art Pieces Abroad

1203, SHRI PRLM CHAND
VERMA:
. SHRF HEM RAJ:

“'Will the Minister of EDUCATION
ke pleased to state:

" (a) whether -the problem of fast

-increasing theft in the country and
clandestine “salé ‘abroad of invaluable
art pieces and antiquities has been
“examined by Govern'mcnt

(b) if so, thcs nature theoreof and
.extent of the.problem and how much

art treasyre has so far been sold
abroad; ang

(c) the measures which are being
adopbad to stop such activities?

THE MINISTER OF STATE IN

THE MINISTRY OF EDUCATION
(SHRI SHER SINGH): (a) to (c).
Government have taken note of the
increasing incidence of thefts of
sculptures and other antiquities from
wnonuments in the country. A few
cases of illegal exports - have also
come to notice which are unde- in-
vestigation, but no official infcrma-
tion has 'been received about large
scale txports. Cases of theft from
centrally protected monuments are
promptly reported to the police au-
thorjties: concerned for necessary in-
vestigations and- apprehension of the
culprits. The Export Advisory Com-
mittees and the Customs Authoritics
at major ports are also alerted at
the same time to prevent the export
of the stolen objects out of the coun-
try. The following preventive mea-
sures have also been taken to check
the incidence of thefts from Centrally
protected monuments:—

(i) Documentaticn and shifting of
loose sculptures from monu-
gntslmtes to places of safety.

"(ll) Watch and ward staff at the

o tnonumenufnites have  been
e ‘'warned {0 be more vigilant.
e Such M has also been streng-
“thened wherever necessary and
" possible.
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The Ministry of Home Affairs have.
also addressed the Heads of State
Governments and Chief Ministers to-
take measures to gear up the police
machinery in thei- States to exercise
greater vigilance and  strictness at
points of export and  places where
purchases ang sales of art pieces aand
«wntiquities take place. Suitable am-
endment of the Antiquities (Export
Control) Act, 1947, ig also unde- con-
sideration with a view to tightening
the licensing regulations and  Dpre-
venting uynauthorised export of anti-
quities from the country.

All Weather Services to Laccadive
Islands

1203, SHRI YASH PAL SINGH: Will'
th2  Minister of TRANSPORT AND
SHIPPING be pleased to state:

(a) whether Government have
taken any decision fo- having an all
weather service to the Laccadive Is-
lands; and

(b) if not, when the final decision
is likely to be taken?

THE MINISTER OF TRANSPORT
AND SHIPPING (DR. V. K. R . V.
RAO): (a) Yes sir. The Government
of India have decided to have an all
weather service to the Laccadive, Mi-
nicoy and Amindivi Islands and an
all weather passenger-cum-cargo ves-
sel has been ordered by the Shippinm
Corporation of India from YUGOS-
LAVIA:

(b) Does not arise.

Foreign Correspondent in Nagaland

1204. SHRI YASHPAL SINGH: Will
the Minister of HOME AFFAIRS be
pleaseq to state:

(a) whether it is a fact that =&
foreign correspondent has been re-
siding in Nagaland for the last many
years,

(b) if so, whethe~ he hag beem
residing there with the prior permis-
sion of Government; and
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(¢) if not, the action taken by Gov-
ernment against the person concern-
ed? . -

THE MINISTER OF STATE IN°

THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) No, Sir.

(b) and (c). Do not arise.

Maha, -ashtra-Mysore Border Dispmc

1205. SHRI YASHPAL SINGH:
SHRI ARJUN SINGH
BHADORIA:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the-prcgress so far made to-
wards the settlement of Maharashtra-
Mysore dispute; and

(b) when the dispute is likzly to be
sattled?

THE MINISTER OF STATE IN
‘THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) and (b). Efforts are
being made to settle this dispute as
early as possible. The matte is under
active consideration of Government
but the time when the dispute is
likely to be settled cannot be indi-
cated.

Law and Order Situation in Delhi

1206. SHRI YASHPAL SINGH:
SHRI BIBHUTI MISHRA:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether law and order situa-
tion in Delhi has worsened since the

termination of the last Session of Par-
liament,

(b) if so, whethe- any study has
been made to find out the causes; and

(c) what measures are being taken
to remedy the situation?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA' CHARAN
SHUKLA): (a) No, Sir.
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(b) and (c). As against 4578 cuses
during the period 15th February, 1968
to 30th April, 1968, 4432 cases were
reported during the period 1st May,
1968 to i5th July, 1968. While no spe-
cial study has been made of ‘the law,
and order situation as such  during
tha inter-sessional 1ecess the crime
situation in Delhi, is * however, re-
viewed frum time to time and neces-
sary prcventive and other measures
are taken by the Administ ation in
accordance with law.

Dis.ribution nf Pamphlet
Miso Rebels

1207. SHRI K. LAKKAPPA: Will

the Minister of HOME AFFAIRS be
pleased to state:

amongst

(a) whether it is a fact that the Mizo
National Front has published and cir-

culated a pamphlet among the Mizo
tribals;

(b) if so, what are the contents of
this pamphlet; and

(c) the steps that have been taken
to counter such propaganda and stop
Chinese inteference in the Mizo
Affairs?

THE DEPUIY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. S. RAMASWAMY):
(a) No pomphlet published and cir-
culated by the Mizo National Front

among the Mizos has come to the no-
tice of Government.

(b) Does not arise.

(c) Government have taken mea-
sures to counter hostile propaganda
and Secu-ity Forces are continuing
their operations and maintain cons-
tant vigilance.
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